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are lying vacant are given in the at-
tached! statement: In addition 22 newly 
created posts sanctioned with effect from 
the dates they are actually filled up have 
yet to be filled up. 

(d) Proposals received are engaging 
the attention of the Government. 
Wherever required, consultation with the 
various constitutional authorities are 
being completed. As regards vacancies in 
respect of which proposals have to be 
received, the authorities concerned are 
being requested to expedite  their  
proposals. 

 

 
615. [Transferred to the 8(/i August, 1980.] 

12  NOOS 
PAPERS LAID ON THE TABLE 

Reports and Audited Accounts (1976-
77, 1977-78 and 1978-79) of the Indian 
Institute of Mass Communication, New 

Delhi and related papers. 

THE MINISTER OF INFORMATION 
AND BROADCASTING AND SUPPLY 
AND REHABILITATION OHRI V. P. 
SATHE); Sir, I beg to lay on the Table a 
copy each (in English and Hindi) of the 
following papers:— 

(i)   (a)  Annual Report and Audited 
Accounts of the Indian Insti- 
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tute of Mass Communication, New Dehi, 
for the year 1976-77. 

(b) Review by Government on the 
working of the Institute for the year 1976-
77. 
[Placed  in    Library.    See No.  LT-
1206/80 for (a) and b)L 

(ii) (a) Annual Report and Audited 
Accounts of the Indian Institute of Mass 
Communication, New Delhi,  for the year  
1977-78. 

(b) Review by Government on the 
working of the Institute for the year 1977-
78. 
[Placed  in  Library.    See    No.  LT-
1207/80 for  (a)  and  (b)]. 

(iii) (a) Annual Report and Audited 
Accounts of the Indian Institute of Mass 
Communication, New Delhi,   for   the  
year   1978-79. 

(iv) Review by Government on the 
working of the Institute for the year 1978-
79. 
[Placed  in Library.    See     No. LT-
1208/80, for  (a) and (b)]. 

(v) Statements giving reasons for the 
delay in laying the documents mentioned at 
(i) (a), (ii) (a) and (iii) (a) above. [Placed in 
Library. See No. LT-1208/80]. 

RE. DEMAND FOR LAYING ON THE 
TABLE OF THE HOUSE THE INQUIRY 
REPORT ABOUT THE DEATH OF SHRI 

ASHUTOSH KAUSHXK 

SHRI BHUPESH    GUPTA     (West 
Bengal): Sir, we wanted the Government to 
lay on the Table of the House the Inquiry 
Report about the death of Ashutosh Kaushik, 
a student of Kashmiri Gate    Polytechnic,    
Delhi.   According to our information, the 
report is  with    the    Government.    The in-
quiry was    conducted    by Mr. S.  C. Jain, 
Sessions Judge.    I do not know as  to  why  
the  report   is   not  made available to us.    
Sir, we are entitled to have it.   You know, 
Sir, that some suicide cases  were  discussed  
in  this House  or mentioned  by some Mem-
bers.    According  to our information the 
report  is not made  available tc us because Lt. 
Gen. Bawa, Mrs. Shei. la  Chandra,     
Director of    Technica Education and the 
Ministry Of Educa tion have come in for 
adverse com ment  in  regard to this  suicide 
case Therefore, we want the matter to bi 
placed before the House in this ses sion.    We 
should have discussion oi it.    We are entitled 
to it.    It is ou privilege.    I  find     that  there  
is  n< reference to the report. 

MR. DEPUTY CHAIRMAN; Yoi have 
made your point. Shri Rarr.e shwar   Singh. 

[Mr. Deputy Chairman in the Chair.] 


